
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

 

Original Application No. 519/ 2019 

WITH 

Original Application No. 386/ 2019 

 

News item published in “The Times of India” Authored by 

 Jasjeev Gandhiok & Paras Singh 

Titled 

“Below Mountains of trash lie poison lakes’ 

 

WITH 

 

Centre for Wildlife & Environment  Litigation     …Applicant(s) 

Versus 

Union of India and Ors.     …Respondent(s)  

 
 
STATUS REPORT REGARDING BIO-MINING/REMEDIATION 
OF LEGACY WASTE AT SANITARY LANDFILL OKHLA (DUMP 
SITE) IN SOUTH DELHI MUNICIPAL CORPORATION (SDMC) 
IN RESPONSE TO THE THIS HON’BLE COURT ORDERS 
DATED 19.11.2019.  
 

I, Deepak Kumar, S/o Sh. G.B. Singh aged about 49 years 

presently working as Executive Engineer, Sanitary Land Fill site 

(SLF) Okhla Phase-I, SDMC having its office at Room No. 6, Gate 

No. 4 at office complex of Dr. Ambedker Stadium, Delhi Gate, 

New Delhi -110002. The deponent above named, do hereby 

solemnly affirm and declare as under:-  



 
 

That the deponent is presently working as Executive 

Engineer, SLF Okhla Phase-I, SDMC, and well conversant with 

the facts of the present case based on the official records 

maintained as such and competent to depose thereto. 

 
That the Hon’ble NGT vide order dated 19.11.2019 directed 

the status as on 15.1.2020 may be placed on record by 

20.1.2020. 

 
1. That SDMC has already installed 1 Trommel having 

capacity of 300 MT per day of legacy waste at SLF Okhla and it is 

working since 7.10.2019. This machine has bio-mined/remediated 

of approx. 19800 MT of legacy waste and about 1100 sqm. area 

of land with 15 m. height has been cleared from the top of the 

legacy waste. 

 
2. That in addition to the above 5 additional Trommels will also 

be installed for which work orders has been placed to the 

concessionaires/contractors and copies of the same are enclosed 

herewith as Annexure ‘A’. These 5 nos. Trommels are likely to be 

functional in the month of Jan-Feb 2020. The work order for 

construction of platform for setting up of these 5 nos. Trommels 

has been issued to the contractor. Copy of the said work order is 

enclosed herewith as Annexure ‘B’. The work of construction of 

platform is being executed at site. 

 
3. That inerts materials and C&D waste are being utilized for 

making of platform for setting up of additional Trommels at SLF 



 
 

Okhla and RDF is being sent to Waste to Energy Plant Okhla for 

processing. After functioning of total 6 nos. Trommels, the 

quantity of inerts materials would be increased where there is no 

space to store such materials. Thereafter, inerts materials would 

be dumped in low lying area which will be provided by 

DDA/GNCTD or any other agency/department.  

-sd- 
DEPONENT 

VERIFICATION:  

Verified at Delhi on this _____ day of January, 2020 that the 

contents of the above said written submission are true and correct 

as per the official record maintained and made available in this 

regard.  No part of it is false and nothing material has been 

concealed there from.   

-sd- 
DEPONENT  
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